High Court of Jammu and Kashmir

(Office of the Registrar General at Srinagar)

ORDER

No:- Gn\y Dated: - \\\\c&é\m\%
Hon’ble the Chief Justice has been plleased to
notify the Headquarters of Hon'ble Mrs. Justice
Sindhu Sharma and Hon’ble Mr. Justice Rashid Ali

Dar as ‘Jammu’ and ‘Srinagar’ respectively

By Order . {‘E e
I /;w \\'%
i\ai/ //{7\{\ :
(Sanjay 6har)
Registrar General

No:-233, R o - \ €S Dated:- \ U\\ 0(&\ D-\Q
Copy to the:-

L. Principal Secretary to the Hon'ble Chief Justice, High Court
of Jammu and Kashmir.
2. Secretary to Hon'ble Mr. Justice
...... for information of their Lordships.

3. Registrar Vigilance, High Court of J&K, Srinagar for
information.

4. Registrar Judicial, High Court of J&K, Jammu / Srinagar.

5. Joint Registrar Judicial/Protocol, High Court of J&K,
Jammu / Srinagar.

6.

Chief Accounts Officer, High Court of J&K, Srinagar
/7. Accounts Officer, High Court of J&K Jammu / Srinagar
........ for information and necessary action.
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